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(c)  the places where such mini 
plants are proposed to be set up ?

THE MINISTER OF STATE IN
the ministry of industry
(SHRI CHARANJIT CHANANA) :
(a) Yes, Sir.

(b) I’he details are given in the
Press  Note  dated the 3rd July, 
1981, a copy of which is laid on the 
Table of the House.  Placed in li-
brary.  No. LT-2770/81)

(c) Proposals for setting up mini 
cement  plants conforming to the 
guidelines will  be considered for 
grant of Letters of  Intent/Registra-
tion with Directorate  General of 
Technical Development.

h

Exchange of coordinated Activi-
ties of Environmental matterii- 

with Foreign countries

*257. SHRIS.B. SIDNAL:Will 
the  PRIME  MINISTER  be 
pleased to lay a statement showing:

(a) whether any proposals have 
been received from foreign countries 
for the exchange of information, 
experts and coordinated activities of 
environmental  matters of mutual 
interest and benefits;

(b) if so, the names of such 
countries and the response of Go-
vernment of India thereto; and

(c) whether any  schemes have 
been formulated for the purpose and 
the details thereof ?

THE  PRIME  MINISTER 
(SHRIMATI INDIRA GANDHI):
(a) Proposals of this nature are 
being  received  from  foreign 
countries from time to time.

(b)  Bilateral arrangements exist 
with USA, France and European 
Economic  Community  (EEC)
fo r cooperation on environmental

matters.  USA has participated in 
Indo-US  Workshops under the 
Indo-US  Sub-Commission  on 
Science  &  Technology.  The 
European  Economic  Community 
and  India  constituted a Joint 
Action Defining Committee which 
met and  decided to establish a 
Working Group on Environment and 
Remote  Sensing.  The Working 
Group made recommendations  for 
sharing  of information,  data and 
experience in tlie field of environ-
ment.  As a result of the cooperation 
programme with France, the subject 
of environment was included in the 
Indo-French Programme in Science 
& Technology.

(c)  In pursuance of Indo-US 
Workshops certain research projects 
were identified involving joint re-
search, exchange of information and 
exchange of experts.
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Requirements of Cement

♦260. SHRT VIRDHI  GRAN-
DER JAIN : Will tlie Minister of 
INDUSTRY be pleased to state:

(a) the projected requirement of 
cement for the next four years;

(b) the installed capacity  to 
produce cement in the coimtry at 
present;

(c) the additional  capacity 
presently  being installed;

(d) how much cement  Go-
vernment propose to impart during 
the year; and

(e) when India would be self- 
sufficient in this respect ?

THE  MINISTER OF STATE 
IN THE  MINISTRY OF  IN-
DUSTRY  (SHRI  GHARANJIT 
GHANANA)  :  (a) A statement
showing demand for cement as as-
sessed  by  the  Working  Group 
on Gement Industry appointed by 
the Planning Gommisrion for the
4 years 1981—85 is laid on the Table 
of the House.

(b) Installed 
industry as on 

million tonnes.

capacity of cement 

1-8-81  was  28.43

(c) The additional  capacity ex-

pected to be installed during  1981 -82 
is 4.70 million tonnes.

(d) Government had authorised 
an import of two million toimes of 
cemcnt during 1981-82.

(e)  The Working  Group on 
Gement Industry has assessed that 
the availability position of cement 
is expected to ease by ig<34-85.

Statement

The requirement of cemcmt for 
the four years 1981—85, as assessed 
by the Wf>rking Group on Gement 
Industry is* as follows:—

Years Demand 
(In million 
tonnes)

1981-82

1982-83

1983-84

1984-85

. .  80.22

• .  32.64

. .  3525

.  98.07

Deputation of IAS Officers with 
centre

*261. DR.  KRUPASINDHU 
BHOI; Will the Minister of HOME 
AFFAIRS be pleased to lay a state-
ment showin" :

(a) the numljer of IAS officers 
who are on  deputation with the 
Centre for more than 6 years;

(b) what  according to Govern-

ment policy is the maximum period 

of deputation  permissible for IAS 

officers to serve in the Centre  at a 

stretch; and

(c)  the steps Government propose 

to take to revert such IAS  officers 

to States who have  completed tlieir 
normal tenure at the Centre ?




